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2" February 2009

Shri SK Gupta

Advisor ( CN)

Telecom Regulatory Authority of India,
Mahanagar Door Sanchar Bhawan,
Jawahar Lal Nehru Marg, (Old Minto Road),
New Delhi — 110002.

Sub: Consultation Paper on Bandwidth Required for ISPs for better quality and
Improved Quality of Services

Dear Sir,

At the outset we welcome the initiative of the Authority in requesting inputs for the issues in
this Consultation Paper.

We at Tata Teleservices are constantly endeavoring to promote customer user experience
and Quality of Service. The ISP market is sufficiently competitive with over 130 ISP
licensees operating in India. QoS for Intemet services have been determined by market
forces. Therefore, there is no immediate need to define contention ratio for retail products.
Internet bandwidth required by enterprise users are typically acquired along with stringent
and well defined service level agreements where in contention ratio, being one of the many
QoS parameters, is decided and made available by the ISP based on application
requirements.

Specifying a minimum contention ratio will greatly reduce the flexibility in offering competitive
retail tariffs. Therefore, there is no immediate need to mandate contention ratio for Internet
services.

Please find enclosed our response to the above Consultation Paper. We hope that our
suggestions will merit your consideration.

Thanking you and assuring you of our best attention always.

Yours sincerely,

Head - Regulatory Affairs

Tata Teleservices Limited

and

Authorized Signatory

Tata Teleservices (Maharashtra) Limited

Encl: As above.
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